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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

E/Misc/70298/2016
Appeal No, E/994/2008-EX(DB),

Dated of Hearing/decision: 27/6/2016

C.C.E., Lucknow Appellant
WS,

Raka Agrochem Pet, Ltd Respondent

Appearance;

Present for the Appellant: Shri D.K. Deb (Assistant Commlssioner} AH.
bresent for the Respondent: Shri Prem Nallht Pandey {Raepregentative)

Coram: Hon'bie Shri Anil Choudhary, Member (Judicial}
Hon'ble Shri Anil G. Shakkarwar, Member {Techni

Einal Qrder No. "o 4y , 2016,

Per: Anil Choudhary

Appeal disposed of as withdrawn under litigation policy as prayed
in Miscellancous Application No.70298/2016, without entering into

meriks,

{Dictated and pronounced in the open Court?)

S \ L
(ANIL &, SHAKKARWAR) [HNIL CHOUDHARY)
MEMBER (TECHNICAL) MEMBER [JUDICIAL)

[K. Gupla)




